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Definition of forelgn drug companies
wader FERA and I (D & R) Act

*859., SHRI NATWARLAL B.
PARMAR: Will the Minister of
PETROLEUM AND CHEMICALS AND
FERTILIZERS be pleaseq to state:

(a) whether it is a fact that under
#ERA only those companies having
direct foreign equity of 40 per cent

ould be attracted;

(b) whether under Industries (De-
velopment and Regulation) Act com-
panies having direct and indirect
equity upto 40 per cent would be at-
tracted and why two definitions under
two different laws have “een kept

(c) was the decizion on the Report
of the Hathi Committee taken speci-
fically for retaining two different defi-
nitions of foreign companieg under two
different Acts; and

(d) how this decision would affect
the licensing policy and remittances
of foreign companies in the future”

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTI-
LIZERS (SHRI H. N, BAHUGUNA)-
(a) Companieg having direct foreign
equity exceeding 40 per cent are
attracted under FERA.

(b) No: Sir. ‘As per Notification
No. S.0. 249(E)|IDRA]2QB]75 dated
April 4, 1978, parity between FERA
and IDR Act has been brought abput

(¢) No Sir

(d) Does not arise
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Availability of life saving drugs at
cheap rates

'86l. SHRI K. PRADHANI. Wil
the Minister of PETROLEUM AND
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) what steps Government have
taken or propose to take to make life
saving drugs easily available at cheap
rates o the poor people in the far-off
tribal, hill and rural areas; and

(b) whether any concession hag also
been given to the tribal areas in th's
regard?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) No separate arrangements ex-
ist for the supply of drugs at
cheap prices to tribal, hill and
rural areas. Apart from the nor-
mal trade channels, drugs are at pre-
sent supplied through out the
country through the net-work of





